IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

10

07

.01.2025

Cc.C

Applied For

ABLAPL-
1076/2 |07.01.20 Order Dtd. at
025 o5 12339/2 |SK AHESAN |C. 5095201204 -
024
)
(Se
ABLAPL-
1077/2 107.01.20 COURT |Order Dtd. at
025 25 2250/20 S BISWAL 1C.0. Iy6 5 12025-01-03 No-
)
(Se
ABLAPL-
1078/2 [07.01.20 COURT |Order Dtd. at
025 25 15022/2 MK MOHANTY |C.O. |\n = o |)055_01-03 No-
024
)
(Se
BLAPL-
1079/2 [07.01.20 COURT |Order Dtd. at
025 25 10468/2 IDP DASH  C.O0. |00 o |0004-12-24 No-
024
)
(Se
BLAPL-
1080/2 107.01.20 COURT |Order Dtd. at
025 25 12831/2 IDP DASH  1C.0. |yn " 5 15025-01-03 No-
024
)
(Se
BLAPL-
1081/2 [07.01.20 COURT |Order Dtd. at
025 25 12975/2 [MN MOHANTY |C.O. |\yn = o |)055_01-03 No-
024
)
BLAPL- (Se
1082/2 [07.01.20 72077 [SANJEEB |, COURT |Order Dtd. at
025 25 o kuMaR DAS |©°9° INO. 2 [2025-01-03 No-
)
(Se
BLAPL-
1083/2 [07.01.20 COURT |Order Dtd. at
025 25 12431/2 S MITRA  C.O0. |yn " o |025-01-03 No-
024
)
(Se
BLAPL-
1084/2 |07.01.20 COURT |Order Dtd. at
02e e 12781/2 |HK DASH  |C.0. |- [S05Rt ROl BAIL-1 °°_
024
6)
(Se
1085/2 [07.01.20 ?222532 S . COURT |Order Dtd. at
025 25 O INo. 2 |2025-01-03 No-
024 5




11

12

13

14

15

16

17

18

19

20

21

22

23

(Se

1086/2 |07.01.20 ABLAPL- PRAKASH COURT | der Dtd. at
028 o5 9430/20 |CHANDRA NO. 2 | hom0s e
24 DASH OLD 6)
CRLMC- PARTHA COURT (Se
1087/2 [07.01.20 Order Dtd. at
025 5 4733/20 |SARATHI NO. 2 | e 01-03 No-
24 DAS OLD 6)
1088/2 |07.01.20 |FRO” COURT |Order Dtd ;ie
025 25 292/202 B.MAHALL NO. 6 |2025-02-03 No-
6)
(Se
1089/2 [07.01.20 Zgésgoz b % paL COURT |Order Dtd. at
025 25 ) <K NO. 6 |2025-01-03 No-
6)
BLAPL- (Se
1095/2 [07.01.20 277" |TUKUNA KU. COURT |Order Dtd. aar1_p At
025 25 MISHRA NO. 6 |2025-01-03 No-
024
16)
(Se
BLAPL-
1096/2 107.01.20 COURT |Order Dtd. at
025 |25 12651/2 |J.R NAYAK NO. 6 |2025-01-03 No-
024
16)
ABLAPL- (Se
1097/2 07.01.20 122007 IsrinTEAsH COURT |Order Dtd. at
025 25 MOHANTY NO. 6 |2025-01-03 No-
024
16)
(Se
BLAPL-
1118/2 [07.01.20 COURT |Order Dtd. at
025 |25 9655/20 |S KANHAR NO. 15 |2024-12-12 No-
24
16)
WP (C) - wriT | ‘5€
1137/2 [07.01.20 |3- 007 |SUBRAT COURT |Order Dtd. ey [t
025 25 KUMAR DAS NO. 15 |2025-01-03 No-
024 -2 0
WP (C) - (Se
1139/2 07.01.20 700" [BALARAM COURT |Order Dtd. at
025 25 STNGH NO. 15 |2025-01-03 No-
024
6)
WP (C) - (Se
1141/2 [07.01.20 7o "7 [BALARAM COURT |Order Dtd. at
025 25 SINGH NO. 15 |2025-01-03 No-
024
6)
WP (C) - (Se
1143/2 107.01.20 28788/2 BALARAM COURT |Order Dtd. at
025 25 STNGH NO. 15 |2025-01-03 No-
024
6)
1146/2 [07.01.20 qug;gi;;z BALARAM COURT |Order Dtd. ;ie
025 25 o STNGH NO. 15 |2025-01-03 o




| 6)
WP (C) - (Se
54 114872 [07.01.20 72 007 IBALARAM COURT |Order Dtd. at
025 25 STNGH NO. 15 |2025-01-03 No-
024
6)
WP (C) - (Se
25 1150/2 |07.01.20 25732/2 BALARAM COURT |Order Dtd. at
025 25 STNGH NO. 15 |2025-01-03 No-
024
0)
(Se
CONTC-
1152/2 |07.01.20 COURT |Order Dtd. CONTEM |at
26 1025 25 2163/20 A K BEHERA NO. 15 |2025-01-03 pT No-
1)
WP (C) - (Se
5 1154/2 07.01.20 700207 [BALARAM COURT |Order Dtd. at
025 25 SINGH NO. 15 |2025-01-03 No-
024
1)
CONTC- (5e
1155/2 [07.01.20 COURT |Order Dtd. CONTEM |at
28 1025 25 §f83/20 A K BEHERA NO. 15 |2025-01-03 pT No-
3)
WP (C) - (Se
,q 1157/2 07.01.20 [721507 ImaraRAM COURT |Order Dtd. at
025 25 SINGH NO. 15 |2025-01-03 No-
024
3)
CONTC- (Se
1159/2 [07.01.20 COURT |Order Dtd. CONTEM |at
30 1025 25 §§59/20 A K BEHERA NO. 15 |2025-01-03 pT No-
3)
(Se
CONTC-
1160/2 [07.01.20 COURT |Order Dtd. CONTEM |at
31 1025 25 2;60/20 S GUPTA NO. 15 |2025-01-03 pT No-
6)
(Se
CONTC-
1162/2 [07.01.20 COURT |Order Dtd. at
32 1925 25 4947/20 |T PANDA NO. 15 |2025-01-03 No-
24
6)
CONTC- (Se
45 [1165/2 [07.01.20 70007 s . COURT |Order Dtd. CONTEM |at
025 25 o CHOUDHURYT NO. 15 |2025-01-03 pT No-
5)
CONTC- (Se
1169/2 [07.01.20 COURT |Order Dtd. CONTEM |at
3% 1025 25 291/201 K SAHOO NO. 15 |2025-01-03 pT No-
5)
(Se
WP (C) - WRIT
1172/2 |07.01.20 COURT |Order Dtd. at
35 | 5e o5 22658/2 [B.K. SWAIN vo. 15 bo2oo01-02 BRANCH |°°_
023 -3
11)
1175/2 [07.01.20 |[Wp(C)- COURT |order Dtd. WRIT | (Se
36 1525 25 28862/2 [B-K- SWAIN NO. 15 [2025-01-02 BRANCH |at




37

38

39

40

41

42

43

44

45

46

47

48

149 [1192/2 [07.

023 6 No-
36)
(Se
WP (C) - WRIT
1178/2 |07.01.20 COURT |Order Dtd. at
025 o5 28857/2 |B.K. SWAIN vo. 15 0250102 BRANCH |°°_
023 -6
36)
(Se
WP (C) - WRIT
1181/2 [07.01.20 COURT |Order Dtd. at
025 |25 32365/2 |8 K SRHOO NO. 15 [2025-01-03 BRANCH o
024 -7
18)
(Se
WP (C) - WRIT
1182/2 |07.01.20 COURT |Order Dtd. at
025 25 32365/2 18 K SAHOO NO. 15 |2025-01-03 BRANCH o
024 —7
18)
1183/2 [07.01.20 we (C) - COURT |Order Dtd ;ie
025 25 32698/2 D SAMAL NO. 2 [9999-12-31 No-
024
18)
_ (Se
1184/2 |07.01.20 |VE(C)- |SUBHRANSU COURT |Order Dtd. at
025 25 33245/2 BHUSAN NO. 2 [9999-12-31 No-
024 MOHANTY : ©
18)
_ (Se
1185/2 07.01.20 |WELC)~ |SUBHRANSU COURT |Order Dtd. at
025 25 33299/2 ||BHUSAN NO. 2 [9999-12-31 No-
024 MOHANTY : ©
18)
1186/2 |07.01.20 "E(C)- COURT |Order Dtd éie
025 25 25732/2 |n K BARIK NO. 2 |2025-01-03 No-
024
18)
1187/2 [07.01.20 We (C) - COURT |Order Dtd ;ie
025 25 25751/2 A K BEHERA NO. 2 |2025-01-03 No-
024
18)
1188/2 |07.01.20 "E(C)- COURT |Order Dtd ;ie
025 25 28788/2 A K BEHERA NO. 2 |2025-01-03 No-
024
18)
1189/2 [07.01.20 |"E{C)~ COURT |Order Dtd ;ie
025 25 29316/2 A K BEHERA NO. 2 |2025-01-03 No-
024
18)
1190/2 |07.01.20 [WE(C)=~ COURT |Order Dtd ;ie
025 25 29904/2 |a K BEHERA NO. 2 |2025-01-03 No-
024
18)
1191/2 |07.01.20 ["ELC)- COURT |Order Dtd ;ie
025 25 25728/2 |A K BEHERA NO. 2 |2025-01-03 No-
024
18)
01.20 [WP(C)- |A K BEHERA C.O. |COURT |Order Dtd. |(se




50

51

52

53

54

55

56

57

58

59

60

61

025 25 28784/2 NO. 2 [2025-01-03 at
024 No-
18)
(Se
WP (C) - WRIT
1194/2 |07.01.20 COURT |Order Dtd. at
025 25 31617/2 |G DAS NO. 10 |2025-02-07 BRANCH -
024 -1
1)
(Se
WP (C) - WRIT
1195/2 107.01.20 COURT |Order Dtd. at
025 5 32531/2 |A MOHANTY NO. 10 12025-02-07 BRANCH |~
024 -1
1)
s
1196/2 [07.01.20 zzpzig;z;z b N NAYAK COURT |Order Dtd. a(tte
025 25 NO. 10 |2025-01-02 No-
024
1)
(Se
WP (C) - WRIT
1197/2 107.01.20 COURT |Order Dtd. at
025 25 30870/2 |T BAG NO. 10 |2025-01-02 BRANCE |\o-
024 )
45)
WP (C) - (Se
1198/2 07.01.20 |3---2" B B COURT |Order Dtd. at
025 25 MALLICK NO. 10 |2025-01-03 No-
024
45)
(Se
WP (C) - WRIT
1199/2 (07.01.20 COURT |Order Dtd. at
025 25 30868/2 |S MOHARANA NO. 10 |2025-01-03 BRANCE |\o-
024 -5
32)
(Se
ABLAPL-
1200/2 107.01.20 COURT |Order Dtd. at
025 25 15063/2 R R NAYAK NO. 10 |2025-01-06 No-
024
32)
WP (C) - (Se
1201/2 07.01.20 |5c5.0 ) [NIRANJAN COURT |Order Dtd. at
025 25 MAHARANA NO. 10 |2024-12-23 No-
024
32)
ABLAPL- (Se
1205/2 |07.01.20 14961/2 SAYANTAN COURT |Order Dtd. BATL-1 at
025 25 PANDA NO. 10 |2025-01-02 No-
024
2)
(Se
CRLA- COURT
1212/2 (07.01.20 Order Dtd. at
055 b 1307/20 |J. KAMILA NO. 2 9555 10mg; e
24 OLD
2)
_ (Se
1214/2 |07.01.20 f%i}géz A. N. COURT |Order Dtd. M. g.C at
025 25 A BARTK NO. 12 |2025-01-27 e INo-
6)
(Se
COURT
1215/2 |07.01.20 |ABLAPL- Order Dtd. at
025 25 6/2025 |FK MOHANTY gib 2 12025-01-06 No-

6)




62

63

64

65

66

67

68

69

70

71

72

73

74

(Se

1216/2 07.01.20 ABLAPL- | ;gURg Order Dtd. at
025 25 8/2025 : 2025-01-06 No-
OLD
6)
(Se
1217/2 [07.01.20 [ABLAPL- | .. . ;gURg Order Dtd. at
025 25 14/2025 . 2025-01-06 No-
OLD
6)
(Se
1218/2 |07.01.20 |ABLAPL- G SAHOO ESURg Order Dtd. at
025 25 12/2025 : 2025-01-06 No-
OLD
6)
ABLAPL- COURT (5e
1219/2 |07.01.20 15061/2 R DAS NO. 2 Order Dtd. at
025 25 0 oin 2025-01-06 No-
6)
ABLAPL- COURT (5e
1220/2 (07.01.20 )70 0 oo v, 5 |order ped. aarr_1 |2t
025 25 2025-01-03 No-
024 OLD
13)
_ (Se
1221/2 107.01.20 gség>20 M K COURT |Order Dtd. gii;CH at
025 25 MOHANTY NO. 23 |2025-01-24 No-
24 -1
3)
(Se
1222/2 [07.01.20 ?gég;/z B B COURT |Order Dtd. gii;CH at
025 25 MALLICK NO. 1 12025-02-05 No-
024 -7
5)
WP (C) - (5e
1223/2 [07.01.20 |3, o0 B B COURT |Order Dtd. at
025 25 MATLICK NO. 1 |2025-02-05 No-
024
5)
WP (C) - (5e
1224/2 [07.01.20 |3 00" B B COURT |Order Dtd. at
025 25 MATLICK NO. 1 |2025-02-05 No-
024
5)
_ (Se
1225/2 [07.01.20 ?gégg/z B B COURT |Order Dtd. gii;CH at
025 25 MATLICK NO. 1 |2025-02-05 No-
024 -4
19)
WP (C) - (Se
1226/2 [07.01.20 |3 00" |B B COURT |order Dtd. at
025 25 MALLICK NO. 1 |2025-02-05 No-
024
19)
(Se
1227/2 [07.01.20 ggégé/z B B COURT |Order Dtd. gii;CH at
025 25 MATLICK NO. 1 |2025-02-05 No-
024 -3
12)
1228/2 [07.01.20 ggég;;z B B COURT |Order Dtd. gii;CH ;ie
025 25 5 MATLICK NO. 1 |2025-02-05 o e




| 36)
_ (Se
15 [1229/2 (07.01.20 "3“59((6:3)/2 B B COURT |Order Dtd. gggw at
025 25 MALLICK NO. 1 |2025-02-05 No-
024 -1
2)
WP (C) - WRIT (Se
76 1230/2 |07.01.20 32965/ B B COURT |Order Dtd. BRANCH at
025 25 MATLLICK NO. 1 |2025-02-05 No-
024 -5
23)
WP (C) - (Se
77 1231/2 |07.01.20 32975/ B B COURT |Order Dtd. at
025 25 MALLICK NO. 1 |2025-02-05 No-
024
23)
WP (C) - (Se
qg [1232/2 [07.01.20 |3 00" B B COURT |Order Dtd. at
025 25 MALLICK NO. 1 |2025-02-05 No-
024
23)
WP (C) - WRIT (Se
79 [1233/2 [07.01.20 |30 B B COURT |Order Dtd. manch 2t
025 25 MALLICK NO. 1 |2025-02-05 No-
024 )
6)
(Se
CIVIL
1235/2 (07.01.20 |ITA- Order Dtd. at
80 1925 25 5/2021 |7 K NAYAK PR () 15025-01-29 REVIST o
oN
4)
(Se
BLAPL-
1236/2 (07.01.20 Order Dtd. at
81 |55s 0% 13087/2 |R SETHI DR (9 |J50e 0106 BAIL-2 |~
024
11)
(Se
WP (C) - WRIT
1237/2 (07.01.20 COURT |Order Dtd. at
82 |35: o5 33226/2 |T K NAYAK vo. 1 |bo2so01 9+ BRANCH |2~
024 -8
40)
(Se
BLAPL-
1238/2 (07.01.20 COURT |Order Dtd. at
83 025 25 13068/2 |PK PANI NO. 1 |2025-01-06 No-
024
40)
BLAPL- |BRAJA (Se
1239/2 107.01.20 COURT |Order Dtd. at
84 | 5s 0% 13069/2 |KISHOR vo. 1 |202e01 06 BAIL-2 2~
024 PANDA . ©
10)
BLAPL- |CHITTA (Se
g5 1240/2 |07.01.20 13090/2 [RANJAN COURT |Order Dtd. at
025 25 NO. 1 [2025-01-06 No-
024 SAHU
10)
(Se
BLAPL-
1241/2 |07.01.20 COURT |Order Dtd. at
86 lo2s |25 13133/2 ICR DAS NO. 1 [2025-01-06 BAIL=L INo-
024
13)
g7 |1242/2 [07.01.20 [BLaPL- [ COURT |order Dtd. (Se
025 25 13091/2 NO. 1 [2025-01-06 at




88

89

90

91

92

93

94

95

96

97

98

024 No-
13)
BLAPL- |MOHENDRA (5e
1243/2 |07.01.20 COURT |Order Dtd. at
025 |25 13073/2 |KUMAR NO. 1 [2025-01-06 BAIL=2 |No-
024 MOHAPATRO . 11)
A CHIEF (se
1244/2 107.01.20 JUSTIC |Order Dtd. at
025 25 ;384/20 F. JENA E'S 9999-12-31 No-
COURT 11)
CHIEF (Se
WP (C) - WRIT
1245/2 |07.01.20 JUSTIC |Order Dtd. at
025 |25 3277072 [P K JENA E'S  [2025-01-06 PEANCH Ino-
COURT 6)
s
1246/2 (07.01.20 ggégé;z T K NAYAK COURT |Order Dtd. ;te
025 25 NO. 1 |2025-01-30 No-
024
6)
1247/2 |07.01.20 "E(C) - COURT |Order Dtd ;ie
025 25 32865/2 |T K NAYAK NO. 1 |2025-01-30 No-
024
6)
WRIT
WP (C) - BRANCH éie
1248/2 [07.01.20 COURT |Order Dtd. (DIVIS
025 25 8;251/2 T K NAYAK NO. 1 |2025-01-22 ION ng
BENCH- )
2)
(Se
WP (C) — at
1249/2 [07.01.20 COURT |Order Dtd.
31455/2 |T K NAYAK No-
025 25 o NO. 1 |2025-01-22 e
)
(Se
WP (C) - WRIT
1250/2 |07.01.20 COURT |Order Dtd. at
025 |25 151/201 Ib.RAY NO. 1 [2025-01-06 BRANCH o
4 -5
20)
WRIT
WP (C) - BRANCH ;ie
1251/2 [07.01.20 COURT |Order Dtd. (DIVIS
025 25 8;296/2 T K NAYAK NO. 1 |2025-01-06 10N ng
BENCH- )
2)
(Se
WP (C) - WRIT
1252/2 [07.01.20 COURT |Order Dtd. at
025 |25 151/201 D. SWAIN NO. 1 [2025-01-06 BRANCH lyo-
4 -5
20)
1253/2 |07.01.20 ?g{gé;z T NAYAK COURT |Order Dtd. ;ie
025 25 o NO. 1 |2025-01-22 No-

20)




1254/2 (07.01.20 we (C) - COURT |Order Dtd ;ie
99 1025 25 32100/2 |1J C BARAL (C.0. |01 5055 01-22 No-
024
20)
(Se
WP (C) - WRIT
10 |1255/2 |07.01.20 COURT |Order Dtd. at
0 |25 25 26083/2 |D.RAY C-0- No. 1 |2025-01-06 BRANCH |-
013 -7
5)
(Se
WP (C) - WRIT
10 |1256/2 |07.01.20 COURT |Order Dtd. at
L lose o 26083/2 |D.SWAIN  [C. Mo, 1 |2025-01-06 BRANCH |° -
013 -+
5)
10 11257/2 |07.01.20 |VE(C)~ COURT |order Dtd ;ie
2 o025 25 206/202 B CH SAHU 1C.0. v6 1 12025-01-20 No-
5)
(Se
WP (C) — WRIT
10 |1258/2 |07.01.20 COURT |Order Dtd. at
3 lo2s 25 31305/2 /T SWAIN  (C.0. |un "1 5025-01-06 BRANCH o
024 -1
1)
WP (C) - (Se
10 [1259/2 (07.01.20 |0 00" INTRANJAN | COURT |Order Dtd. at
4 o025 25 MAHARANA : NO. 1 |2025-01-06 No-
024
1)
WRIT
WP (C) - BRANCH ;ie
10 11260/2 |07.01.20 7607/20 S.B.MOHANT C COURT Order Dtd. (DIVIS No—
5 (025 25 )3 Y : NO. 1 |2025-01-06 TON 183
BENCH- )
1)
(Se
WP (C) — WRIT
10 1261/2 |07.01.20 COURT |order Dtd. at
6 025 25 32774/2 |S K RATH  |C. NO. 1 |2025-01-06 BRANCE |-
024 -8
40)
(Se
WP (C) - WRIT
10 |1262/2 |07.01.20 COURT |Order Dtd. at
7 025 25 32774/2 |S K RATH C. NO. 1 2025-01-06 BRANCH No-
024 -8
40)
(Se
WP (C) — WRIT
10 |1263/2 |07.01.20 COURT |order Dtd. at
8 025 25 32773/2 |S K RATH  |C. NO. 1 |2025-01-06 BRANCH |y_
024 -5
21)
(Se
WP (C) - WRIT
10 |1264/2 |07.01.20 COURT |Order Dtd. at
9 025 o5 32825/2 |S K RATH C. NO. 1 2025-01-06 BRANCH No-
024 -2
7)
11 |1265/2 |07.01.20 ["2{C)~ COURT |Order Dtd ;ie
0 |025 25 32263/2 K PARIDA  (C.0. |01 h055 01-06 No-
024
7)
11 |1266/2 |07.01.20 [WP(C)- |D BISWAL |[C.O. |COURT |Order Dtd. WRIT | (Se




025 25 32307/2 NO. 1 |2025-01-06 BRANCH |at
024 -1 No-
2)
s
1267/2 |07.01.20 zgéi;;2 « PaRIDA COURT |order Dtd. ;te
025 25 NO. 1 |2025-01-06 No-
024
2)
WP (C) - (Se
1268/2 07.01.20 |3 °)° |G. D. COURT |Order Dtd. at
025 25 MALLICK NO. 1 |2025-01-02 No-
024
2)
WP (C) - (Se
1269/2 |07.01.20 32038/2 G.D.MALLIC c COURT |Order Dtd. at
025 25 K NO. 1 |2025-01-02 No-
024
2)
(Se
CMAPL-
1270/2 [07.01.20 COURT |Order Dtd. at
025 |25 318/202 B K PRNDA NO. 1 [2025-01-06 No-
2)
_ (Se
1271/2 107.01.20 ggéi;/z G. D. COURT |Order Dtd. gii;CH at
025 25 MALLICK NO. 1 |2025-01-02 No-
024 -6
16)
WP (C) - (Se
1272/2 07.01.20 |5, 0, [R. K. COURT |Order Dtd. at
025 25 SAHOO NO. 14 |2025-02-03 No-
024
16)
MACA- mrsc. |(5¢
1273/2 107.01.20 COURT |Order Dtd. . at
025 |25 778/202 |P K LENKA NO. 14 [2025-01-06 APPEAL no-
0 SEC.
6)
1274/2 |07.01.20 ["ELC)- COURT |Order Dtd ;ie
025 25 31312/2 B. K. DAS NO. 1 |2025-01-27 No-
024
6)
s
1275/2 07.01.20 giéii;z 5 K. DAS COURT |Order Dtd. ;te
025 25 - B NO. 1 |2025-01-27 No-
024
6)
(Se
CRLMC-
1276/2 107.01.20 COURT |order Dtd. at
025 25 1767/20 |S MOHANTY NO. 15 |2025-01-21 No-
24
6)
CRLMC- crImMIN |(5€
1277/2 |07.01.20 3381/20 A K COURT |Order Dtd. AL at
025 25 SARNGAT NO. 15 |2024-01-16 No-
23 MIsc |3
1278/2 |07.01.20 ["E(C)~ COURT |Order Dtd ;ie
025 25 33020/2 D. BARIK NO. 15 |2025-01-06 No-
024 5




_ (Se
12 [1279/2 [07.01.20 ggég;/2 K. C. - COURT |Order Dtd. gii;CH at
a 025 25 PANDA ‘O INo. 15 |2025-01-06 No-
024 -4
37)
(Se
12 {1280/2 |07.01.20 |RPFAM- U DAS c COURT |Order Dtd. FIRST |at
5 |025 25 92/2024 O INo. 3 |2025-02-03 APPEAL |No-
4)
_ (Se
12 [1281/2 [07.01.20 ggég;/2 K. C. . COURT |order Dtd. gii;CH at
6 |025 25 PANDA O INo. 3 |2025-01-06 No-
024 )
9)
(Se
WP (C) - WRIT
12 [1282/2 [07.01.20 COURT |Order Dtd. at
7 025 |25 31347/2 |8 DASH €0 0. 3 |2025-01-06 BRANCH o
024 -4
38)
(Se
WP (C) — WRIT
12 11283/2 [07.01.20 COURT |Order Dtd. at
o 555 0% 31581/2 [P. K. JENA|C.O. |-oro O UROC BRANCH °°
024 -8
39)
12 11284/2 (07.01.20 we (C) - COURT |Order Dtd ;ie
9 025 |25 31588/21S. MOHANTY [C.0. o "3 15025-01-06 No-
024
39)
13 11285/2 |07.01.20 |"E(C)~ COURT |Order Dtd éie
0 025 |25 31355/2 |1 SWAIN  1C.0- |5 "3 |2025-01-06 No-
024
39)
WP (C) - (Se
13 [1286/2 (07.01.20 77 =07 Is. P . COURT |Order Dtd. at
1 |o2s 25 SAHOO O INo. 3 [2025-01-03 No-
024
39)
WP (C) - (Se
13 1287/2 [07.01.20 [Joocl” Is K . COURT |Order Dtd. at
2 025 25 MOHANTY : NO. 25 19999-12-31 No-
024
39)
WP (C) - (Se
13 1288/2 07.01.20 17 )7 6. D. - COURT |Order Dtd. at
3 lo2s 25 MALLICK ‘O INo. 25 2025-01-06 No-
024
39)
13 [1289/2 |07.01.20 ["E(C)~ COURT |Order Dtd ;ie
a 025 25 28428/2 D K NAIK  |C.0. |\q " 55 15025-01-06 No-
024
39)
WRIT
WP (C) - BRANCH ;ie
13 [1290/2 (07.01.20 100207 A k. - COURT |Order Dtd. (b1VIS [3°
5 025 25 o MOHANTY O+ lNo. 25 [2025-01-03 TON e
BENCH- )
3)
13 |1291/2 |07.01.20 |cMP-  |P. NAYAK |[C.O. |COURT |Order Dtd. | |(se




m ‘

025 25 1389/20 NO. 20 |2025-03-12 at
24 No-
121
)
(Se
WP (C) - at
1292/2 |07.01.20 COURT |Order Dtd.
27802/2 D K NAIK No-
025 25 o NO. 20 |2025-01-06 e
)
(Se
WP (C) - WRIT
1293/2 |07.01.20 COURT |Order Dtd. at
025 25 30688/2 /S C D DASH NO. 20 |2025-01-06 BRANCH o
024 2
6)
(Se
WP (C) - WRIT
1294/2 (07.01.20 COURT |Order Dtd. at
025 |25 32806/2 |5 K RATH NO. 20 [2025-01-06 BRANCH |No-
024 -3
12)
(Se
WP (C) — WRIT
1296/2 [07.01.20 COURT |Order Dtd. at
025 25 32710/2 1S K RATH NO. 20 |2025-01-06 BRANCH 1y_
024 -2
6)
(Se
WP (C) - WRIT
1297/2 [07.01.20 COURT |Order Dtd. at
025 25 32713/2 |8 K RATH NO. 20 [2025-01-06 BRANCH o
024 -5
32)
(Se
WP (C) — WRIT
1298/2 [07.01.20 COURT |Order Dtd. at
025 |25 32767/2 |8 K RATH NO. 20 [2025-01-06 BRANCH o
024 -3
11)
(Se
WP (C) - WRIT
1299/2 [07.01.20 COURT |Order Dtd. at
025 25 11536/2 | K NAYAK NO. 20 |2025-01-06 BRANCE |-
0le6 -4
17)
WP (C) - WRIT (Se
1300/2 [07.01.20 |5 S0 u/S. PURUSO COURT |Order Dtd. hen 2t
025 25 TTAM CHULI NO. 20 |2025-01-06 No-
015 i
18)
(Se
1301/2 [07.01.20 ?zég;/z H K COURT |Order Dtd. gii;CH at
025 25 MALLICK NO. 20 |2025-01-06 No-
019 -6
36)
CRLMC- (Se
1305/2 [07.01.20 2007 |STDHARTHA COURT |Order Dtd. at
025 25 MISHRA NO. 20 |2025-01-06 No-
24
36)
(Se
CRLMC-
1309/2 [07.01.20 COURT |Order Dtd. at
025 25 4157/20 |J.PRADHAN NO. 20 |2025-01-03 No-
24
36)
1310/2 |07.01.20 |CRLMC- A SAHOO COURT |Order Dtd. (Se
025 25 4450/20 & NO. 20 |2025-01-06 at




24 No-
36)
(Se
14 |11311/2 |07.01.20 |CRLMC- J.P.KAR c COURT |Order Dtd. at
9 |025 25 13/2025 V" °° : NO. 15 |2025-02-11 No-
36)
(Se
15 [1313/2 |07.01.20 |CRLMC- |P.K.MOHANT |, COURT |Order Dtd. at
0 |o25 25 3/2025 |y : NO. 15 2025-01-06 No-
36)
(Se
CRLMC-
15 |1314/2 |07.01.20 COURT |Order Dtd. at
1 025 |25 4850720 [P.K.JENA  1C.0- |5 " 15 |2025-01-06 No-
24
36)
_ (Se
15 [1315/2 [07.01.20 iiggfzo N COURT |Order Dtd. at
2 |025 25 he : NO. 15 |2025-02-07 No-
24
36)
CRLMC- |ACHYUTANAN (Se
15 [1316/2 (07.01.20 |7 00 | c COURT |Order Dtd. at
3 |02s 25 o DATTANALK NO. 15 2025-01-06 No-
36)
CRLMC- |ACHYUTANAN (Se
15 [1317/2 (07.01.20 |7/ 0=0 c COURT |Order Dtd. at
4 1025 25 04 CATTANATK NO. 15 2025-01-06 No-
36)
CRLMC- (Se
15 |1319/2 07.01.20 |J g o |G. JAYASING |, COURT |Order Dtd. at
5 |025 25 H : NO. 15 |2025-01-28 No-
24
36)
(Se
CRLMC-
15 /1320/2 |07.01.20 3641/20 |J.P.KAR C. COURT |Order Dtd. at
6 |025 25 NO. 15 2025-01-06 No-
24
36)
_ (Se
15 (1323/2 |07.01.20 ?i?ﬁg/z N ROUT c COURT |Order Dtd. at
7 lo2s 25 : NO. 21 2025-01-06 No-
024
36)
(Se
BLAPL-
15 [1324/2 |07.01.20 COURT |Order Dtd. at
8 |025 25 9548/20 |MADAN DAS |C. NO. 21 |2025-01-03 No-
24
36)
(Se
BLAPL-
15 |1330/2 [07.01.20 |/ /o-""  |DIGAMBAR | COURT |0rder Dtd. BATl-1 3T
9 |025 25 4 SETHI : NO. 21 |2025-01-06 No-
6)
(Se
BLAPL-
16 [1331/2 |07.01.20 COURT |Order Dtd. at
0 |025 |25 6844/20 6 SAHOO  [C.0. |5 51 |2025-01-06 No-
24
6)
16 |1333/2 |07.01.20 |MACA- |B.MOHALI |[C.O. |COURT |Order Dtd. MISC. |(Se




025 25 349/200 NO. 21 [2025-01-03 APPEAL |at
9 SEC.  |No-
1)
MACA- MISC (Se
1334/2 |07.01.20 COURT |Order Dtd. *_ lat
0oe o5 349/200 [B.K.PATI o, 21 1202501 03 APPEAL 2"
9 SEC.
1)
(Se
WP (C) - WRIT
1335/2 (07.01.20 COURT |Order Dtd. at
025 5 11536/2 |S K BISWAL NO. 21 12025-01-06 BRANCH No-
016 )
17)
MACA- MISC (Se
1336/2 |07.01.20 COURT |Order Dtd. *_ lat
025 |25 525/200 |B.MOHALT NO. 21 [2025-01-03 APPEAL yo-
7 SEC.
1)
MACA- mrsc. | (5¢
1337/2 107.01.20 COURT |Order Dtd. . at
e 0% 486/200 |J.DEHURY 5o, 21 12015-02-20 APPEAL |-
6 SEC.
4)
(Se
BLAPL-
1338/2 107.01.20 COURT |Order Dtd. at
0oe o5 3085/20 |B.R.DALAT o, 21 bo2s 01 06 BAIL-1 |2°_
23
3)
(Se
WP (C) - WRIT
1339/2 [07.01.20 COURT |Order Dtd. at
025 |25 19578/2 |A.MOHANTY NO. 21 [2024-12-02 BRANCH o
021 -1
30)
(Se
WP (C) - WRIT
1341/2 [07.01.20 COURT |Order Dtd. at
. o5 31393/2 |G.JAYSINGH vo. 21 bo2s 01 06 BRANCH |2~
024 -8
43)
(Se
WP (C) - WRIT
1343/2 [07.01.20 COURT |Order Dtd. at
025 25 870/202 |S.GUPTA NO. 21 |2025-01-06 BRANCE |\o-
2 -7
a1)
(Se
WP (C) - WRIT
1344/2 [07.01.20 COURT |Order Dtd. at
025 25 879/202 |S.GUPTA NO. 21 |2025-01-06 BRANCH |-
2 -7
a2)
1345/2 [07.01.20 |[wp(C)- COURT |Order Dtd WRIT ;ie
025 25 95/2025 T MOHANTY NO. 21 |2025-01-03 ?gANCH No-
35)
s
1346/2 |07.01.20 ?gégi;z o B ROUT COURT |Order Dtd. ;te
025 25 -B. NO. 21 |2025-01-06 No-
024
35)
1347/2 [07.01.20 |[wp(C)- COURT |Order Dtd WRIT ;ie
025 |25 60/2025 [P JENA NO. 21 [2025-01-03 PRANCH Ino-

38)




[e)}

(Se

WP (C) -
1348/2 107.01.20 COURT |Order Dtd. at
025 25 32642/2 N.K.ROUT NO. 21 |2025-01-06 No-
024
38)
(Se
WP (C) - WRIT
1349/2 107.01.20 COURT |Order Dtd. at
025 |25 32572/2 R . MOHANTY NO. 21 [2025-01-06 BRANCH o
024 -2
9)
(Se
WP (C) - WRIT
1350/2 |07.01.20 COURT |Order Dtd. at
025 |25 32456/2 N.K.ROUT NO. 21 [2025-01-06 BRANCH INo-
024 -8
39)
(Se
WP (C) - WRIT
1351/2 [07.01.20 COURT |Order Dtd. at
025 |25 32432/2 IN.X.ROUT NO. 21 [2025-02-06 BRANCH o
024 -4
19)
(Se
WP (C) — WRIT
1352/2 [07.01.20 COURT |Order Dtd. at
02e o5 32398/2 |S.R.BARIK vo. 21 120250106 BRANCH °°
024 )
7)
s
1353/2 (07.01.20 Qgég;;z o BaumRa COURT |Order Dtd. ;te
025 25 : NO. 21 |2025-02-04 No-
024
7)
RVWPET - crvin |(5©
1358/2 (07.01.20 [JHENCC L L eTia COURT |Order Dtd. huTer ot
025 25 : NO. 21 |2025-01-03 No-
3 ON
1)
RVWPET - crvin |(5€
1359/2 107.01.20 COURT |Order Dtd. at
0oe 0% 268/202 |J. DEHURY 5o, 21 120250103 REVISI |°°
3 ON
1)
WP (C) - wriT | ‘5€
1363/2 [07.01.20 3 )7 [BALARAM COURT |Order Dtd. ey [t
025 25 SINGH NO. 21 |2025-01-06 No-
024 -7
10)
(Se
WP (C) - WRIT
1364/2 107.01.20 COURT |Order Dtd. at
025 25 33278/2 R K BARIK NO. 21 |2025-01-03 BRANCE |-
024 -4
17)
1365/2 [07.01.20 |"ELC)= COURT |Order Dtd ;ie
025 25 33293/2 R K BARIK NO. 21 |2025-01-03 No-
024
17)
WP (C) - (Se
1366/2 [07.01.20 |50 7", [DILLIP COURT |Order Dtd. at
025 25 KUMAR RAY NO. 23 |2025-03-11 No-
024
17)
1367/2 |07.01.20 ggéié;z TRILOCHAN COURT |Order Dtd. gii;CH ;ie
025 25 o BARTK NO. 23 |2025-01-03 - o




[ 7)
RSA- (Se
18 [1368/2 [07.01.20 COURT |Order Dtd. SECOND |at
7 o025 25 149/202 M.R.BARIK NO. 23 |2025-01-07 APPEAL |No-
6)
WRIT
WP (C) - BRANCH ;ie
18 [1369/2 [07.01.20 COURT |Order Dtd. (pIVIs 2%
8 |025 25 33296/2 P K BARIK NO. 23 |2025-01-03 10N ?87
BENCH- )
1)
(Se
WP (C) - at
18 |1370/2 |07.01.20 COURT |Order Dtd.
31977/2 |[R K SAHOO No-
9 |025 25 - NO. 23 |2024-12-20 e
)
BLAPL- |SANJIB COURT (Se
19 [1371/2 [07.01.20 Order Dtd. at
il e 0% 10499/2 |KUMAR NO. 2 | o1eoe BAIL-1 |~
024 BHANJADEO OLD 1)
CRLMC- AMARESH CRIMIN (Se
19 [1372/2 [07.01.20 COURT |Order Dtd. at
1 |o25 |25 4051/20 |CHANDRA NO. 15 [2025-02-06 AL No-
23 SAMAL . MISC 3)
19 11374/2 |07.01.20 |"E(C)~ COURT |Order Dtd éie
2 lo2s |25 32624/2 IR X BARIK NO. 15 [2025-01-07 No-
024
3)
_ (Se
19 [1377/2 [07.01.20 ggégé/z P. N. COURT |Order Dtd. gii;CH at
3 |o25 25 NAYAK NO. 15 |2025-01-06 No-
024 -3
12)
(Se
19 1378/2 [07.01.20 |ABLAPL- || . ... COURT |Order Dtd. at
a 025 25 13/2025 NO. 15 |2025-01-06 No-
12)
ABLAPL- COURT (Se
19 (1379/2 |07.01.20 15062/2 |B K SWATN NO. 2 Order Dtd. at
5 |025 25 . 2025-01-06 No-
024 OLD
12)
WP (C) - COURT wrrr | (S€
19 [1380/2 [07.01.20 Order Dtd. at
6 025 o5 350/201 |C R KAR NO. 2 2024-12-24 BRANCH No—
7 OLD -7
44)
(Se
19 [1381/2 [07.01.20 |[Laa-  |a K ;gURg Order Dtd. FIRST |at
7 025 25 20/2023 MOHANTY OLl.D 2025-01-06 APPEAL |[No-
3)
WP (C) - COURT WRIT (Se
ég 3222/2 22'01'20 19542/2 |M NAYAK NO. 2 ggggfo?fié BRANCH |at
019 OLD -8 No-




| 43)
(Se
19 [1384/2 [07.01.20 |ABLAPL- M. R. ESURg Order Dtd. at
9 |025 25 7/2025 |BARIK : 2025-01-06 No-
OLD
43)
WP (C) - (Se
20 |1385/2 |07.01.20 932/202 P. N. COURT |Order Dtd. at
0 |025 25 : NAYAK NO. 23 |2025-02-17 No-
43)
WP (C) - (Se
20 |1386/2 |07.01.20 295892 R. K. COURT |Order Dtd. at
1 |o2s 25 BARTK NO. 12 |2025-01-24 No-
024
43)
_ (Se
20 |1388/2 |07.01.20 ?22?532 AK JATI COURT |Order Dtd. at
2 |o25 25 NO. 12 |2025-01-06 No-
024
43)
ABLAPL- (Se
20 [1389/2 [07.01.20 2000 B R COURT |Order Dtd. aar1_p At
3 025 25 MOHANTY NO. 12 |2025-01-06 No-
024
16)
ABLAPL- (Se
20 |1390/2 |07.01.20 COURT |Order Dtd. at
4 025 |25 12495/2 1B B ROUT NO. 12 [2025-01-06 BAIL=2 |No-
024
17)
(Se
BLAPL-
20 |1393/2 [07.01.20 COURT |Order Dtd. at
5 025 |25 11722/2 |JP BEHERA NO. 12 [2024-12-18 No-
024
17)
(Se
20 |1394/2 [07.01.20 |ABLAPL- COURT |Order Dtd. at
6 |025 25 a8/2025 [N SAHOO NO. 12 |2025-01-06 BAIL=2 | _
12)
WP (C) - (Se
20 11397/2 07.01.20 |7, T)° |p. K. COURT |Order Dtd. at
7 o025 25 : MISHRA NO. 23 |2025-03-04 No-
12)
(Se
CMAPL-
20 |1398/2 |07.01.20 COURT |Order Dtd. at
8 |025 25 463/202 R B MISHRA NO. 23 |2025-01-06 No-
4
12)
(Se
CRLMC-
20 [1399/2 (07.01.20 COURT |Order Dtd. at
o |025 |25 1866/20 IR R NAYAK NO. 23 [2025-01-06 No-
24
12)
(Se
CRLMC-
21 |1400/2 107.01.20 COURT |Order Dtd. at
0 |025 |25 4882/20 IR B MISHRA NO. 23 [2025-01-06 No-
24
12)
21 [1401/2 [07.01.20 |cRLMA- COURT |order Dtd. ~[(se
1 |o2s 25 101/202 |5 F NAYAK NO. 23 |[2025-01-06 BAIL-1 |,




3 No-
4)
(Se
BLAPL-
1402/2 |07.01.20 COURT |Order Dtd. at
025 |25 8209/20 b DASH  1C.0- 0 33 |2025-01-07 No-
24
4)
_ (Se
1090/2 [07.01.20 fgg%?oz NATNA GENER Order Dtd. at
025 25 . KOSHAL AL 2024-11-27 No-
4)
WP (C)- |MANAS (Se
1091/2 |07.01.20 GENER Order Dtd. at
025 |25 22849/2 |RANJAN AL 2024-09-26 No-
024 SAHOO 5
CMAPT- (Se
1092/2 |07.01.20 | S " |SURYAKANTA [GENER Order Dtd. at
025 25 . DASH AL 2024-12-16 No-
4)
WRIT  |(Se
WP (C) - BRANCH |at
(1)2?3/2 22'01'20 25587/2 |B K DAS iENER Entire Brief (DIVIS |No-
011 TON 121
BENCH) |)
(Se
1094/2 [07.01.20 ggégl;z KABITA GENER Order Dtd. ZE_
025 25 0 PATRA AL 2025-01-03 o1
)
MACA- mrsc. |(5¢
1098/2 |07.01.20 |, 20 |JEEVANJYOT [GENER Order Dtd. apemaL 2T
025 25 T MOHANTY AL 2025-01-06 No-
0 SEC.
6)
3 (Se
1099/2 [07.01.20 fig%oz NAINA GENER Order Dtd. at
025 25 . KOSHATL AL 2024-12-18 No-
6)
WP (C) - WRIT (Se
1100/2 |07.01.20 4197/20 MANOJ GENER Order Dtd. BRANCH at
025 25 KUMAR RANA AL 2022-03-10 No-
22 -1
30)
WP (C) - wrir | (5©
1103/2 07.01.20 | 2 " [MANOJ GENER Order Dtd. arancH |26
025 25 KUMAR RANA AL 2024-04-26 No-
021 -7
15)
_ (Se
1107/2 07.01.20 "1052(8)9/2 MANOJ GENER Order Dtd. gi\;w at
025 25 KUMAR RANA AL 2024-04-26 No-
021 -7
15)
1112/2 [07.01.20 ?gég;;z MANOJ GENER Order Dtd. g?iECH ;ie
025 25 o1 KUMAR RANA AL 2024-04-26 o e




| | | 6)
WP (C) - WRIT (Se
22 11116/2 |07.01.20 11917/2 MANOJ GENER Order Dtd. BRANCH at
4 025 25 KUMAR RANA AL 2024-04-26 No-
021 -8
39)
ABLAPL- (5e
22 |1153/2 |07.01.20 14907,/ KHUSBU GENER Order Dtd. BaTL—o 2T
5 |025 25 024 PANTGRAHT |AL 2025-01-02 No-
8)
ABLAPL- (5e
22 11158/2 107.01.20 15039/2 KHUSBU GENER Order Dtd. at
6 |025 25 PANIGRAHI |AL 2025-01-03 No-
024
8)
ABLAPL- (Se
22 |1161/2 (07.01.20 [/co37 " [KHUSBU GENER Order Dtd. sarn-1 2t
7 lo2s 25 PANTGRAHI |AL 2025-01-03 No-
024
5)
ABLAPL- (5e
22 |1164/2 (07.01.20 [} 007" [KHUSBU GENER Order Dtd. sarLg 3T
8 |025 25 PANIGRAHT |AL 2025-01-03 No-
024
13)
WPC (OR) (Se
22 |1168/2 |07.01.20 |- MANOJ GENER Order Dtd. OA at
9 |o2s 25 483/201 [KUMAR RANA AL 2022-01-05 Branch No-
5 1)
_ (Se
23 11180/2 [07.01.20 ?22?5;0 JAYADEV  |GENER Ctire Briet at
0 |025 25 BHOT AL € € No-
24
1)
(Se
WP (C) - WRIT
23 /1193/2 107.01.20 GENER Order Dtd. at
7 525 o5 5740/20 M.K. RANA | - 0211211 BRANCH |°°_
21 -2
34)
WP (C) - WRIT (Se
23 11234/2 |07.01.20 20768/2 MANOJ GENER Order Dtd. BRANCH at
2 lo2s 25 KUMAR RANA |AL 2021-09-09 No-
020 -5
47)
ABLAPL- (Se
23 /1295/2 107.01.20 JAYADEV GENER . . at
3 lo2s o5 9240/20 BHOT AL Entire Brief BATIL-1 No-
24
3)
WP (C) - WRIT (Se
23 11302/2 |07.01.20 18706/2 AKRURA GENER Judgement Dtd. BRANCH at
4 025 25 BARIK AL 2024-03-28 No-
015 -8
39)
WP (C) - WRIT (Se
23 |1303/2 (07.01.20 |J 00" |SHOBHAKAR |GENER Order Dtd. eancy 2t
5 |025 25 NATK AL 2023-11-22 No-
023 -7
15)
23 [1304/2 [07.01.20 [Wwp(C)- |HIGHER GENER Order Dtd. WRIT | (Se
6 |025 25 33997/2 [EDUCATION |AL 2023-10-17 BRANCH |at




023 DEPARTMENT -7 No-
55)
(Se
23 |1306/2 |07.01.20 2583201 AKRURA GENER Order Dtd. giiECH at
7 lo2s 25 BARTK AL 2024-03-28 No-
6 -1
30)
_ (Se
23 11307/2 |07.01.20 |VE(C)~ |HIGHER GENER Order Dtd. WRIT 1ot
s 025 5 31679/2 |EDUCATION |, 5023-10-31 BRANCH |~
023 DEPARTMENT -5 1)
_ (Se
23 11308/2 |07.01.20 |'E(C)~ |HIGHER GENER Order Dtd. WRIT ¢
5 o35 o5 40529/2 [EDUCATION | = 0231014 BRANCE |°°_
023 DEPARTMENT -8 10)
_ (Se
24 1312/2 |07.01.20 |VE(C)~ |HIGHER GENER Order Dtd. WRIT 1ot
" los o5 40787/2 [EDUCATION | - 091215 BRANCH |°°_
023 DEPARTMENT -2 S
WP (C) - wrir | '5©
24 |1318/2 (07.01.20 [T oc", MANOJ GENER Order Dtd. manch 2t
1 |o2s 25 KUMAR RANA AL 2021-08-25 No-
020 -5
22)
_ (Se
24 11321/2 |07.01.20 |VE(C)~ |HIGHER GENER Order Dtd. WRIT 1ot
5 |has o 34012/2 [EDUCATION | = 023101 e BRANCH |2~
023 DEPARTMENT -8 23)
WP (C)- |GAGAN wrir | '5©
24 |11322/2 107.01.20 GENER Judgement Dtd. at
31460/2 |BIHARI BRANCH
3 |025 25 AL 2024-12-20 No-
024 SAHU -3
28)
WP (C) - WRIT (Se
24 |1325/2 07.01.20 26577/2 MANOJ GENER Order Dtd. BRANCH at
4 025 25 KUMAR RANA AL 2023-08-25 No-
023 _5
21)
ABLAPL- [UMA (Se
24 |1326/2 (07.01.20 14996/2 |SHANKAR GENER Order Dtd. at
5 |025 25 092 ATEL AL 2025-01-02 No-
21)
_ (Se
24 |1327/2 (07.01.20 ggégizo MANOJ GENER Order Dtd. gii;CH at
6 |025 25 > KUMAR RANA AL 2023-02-27 o] No-
1)
WP (C) - WRIT (Se
24 |1328/2 107.01.20 241342 MANOJ GENER Order Dtd. BRANCH at
7 lo2s 25 KUMAR RANA |AL 2024-04-26 No-
021 -4
27)
WP (C) - wriT | (5€
24 |1329/2 (07.01.20 |/oo-0"  MANOJ GENER Order Dtd. eancn 2t
8 |025 25 KUMAR RANA AL 2023-06-08 No-
023 -6
26)
24 |1332/2 07.01.20 |SA- |SANTOSH ~ |GENER | Order Dtd. |(se




025 25 169/199 |RAM PADHI |AL 2018-02-12 at
2 No-
26)
WP (C) - WRIT (Se
1340/2 |07.01.20 19737/2 MANOJ GENER Order Dtd. BRANCH at
025 25 KUMAR RANA |AL 2023-06-28 No-
023 -1
30)
(Se
WP (C) - WRIT
1342/2 (07.01.20 HIRARAM GENER at
025 5 34800/2 BHOT AL Vakalatnama BRANCH No-
023 9
44)
WP (C) - WRIT (Se
1354/2 |07.01.20 29161/2 HIRARAM GENER Entire BRANCH at
025 25 BHOI AL Document No-
023 -2
34)
WP (C) - (Se
1355/2 [07.01.20 26355 /2 DEBENDRA |GENER Order Dtd. at
025 25 BEHERA AL 2025-01-03 No-
024
34)
_ (Se
1356/2 [07.01.20 2222320 DEBASIS GENER Order Dtd. at
025 25 MISHRA AL 2025-01-06 No-
24
34)
_ (Se
1357/2 [07.01.20 ?gégé/z MANOJ GENER Order Dtd. gEiECH at
025 25 KUMAR RANA AL 2023-06-08 No-
023 _6
26)
(Se
WP (C) - WRIT
1360/2 (07.01.20 HIRARAM GENER at
025 o5 29161/2 BHOT AL Vakalatnama BRANCH No—
023 )
34)
3 (Se
1373/2 [07.01.20 ?iégé/z HIRARAM  |GENER Entire gii;CH at
025 25 BHOI AL Document No-
023 9
44)
SA- (Se
1376/2 |07.01.20 175/196 SUBHABRATA |GENER Judgement Dtd. at
025 25 4 MISHRA AL 1968-10-08 No-
44)
ABLAPL- [RABINDRA (Se
1383/2 |07.01.20 GENER Order Dtd. at
025 25 10624/2 |PRASAD AL 2024-12-24 No-
024 PATNAIK
44)
RAJENDRA (Se
1403/2 |07.01.20 |BLAPL- NARAYAN GENER Order Dtd. at
025 25 43/2025 AL 2025-01-07 No-
ROUT
44)
ABLAPL- (Se
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